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218 hereby given that the AdjudlcaﬁngAulhority, National Company Law Tribunal, Principal
as ordered for the commencement of pre-packaged Insolvency resolution process for
-and Development Limited on 20th November, 2021, :
B, RELEVANT PARTICULARS
ate Debtor LOON LAND DEVELOPMENT LIMITED
ed in last two yoars| —
of Corporate Debtor 02/04/2014
te Debtor Registrar of Companies- Delhj
| u U70109DL2014PLC267465
and A-8B, Second Floor, Friends Colony East,
porale Debtor| New Delhi-110065
i 29/11/2021
___ |(Order received on 08.12.2021) -
er of the Nitesh Kumar Sinha
. Reg. No.: IBBI/-IPA-002/1P-N00280/2017-1 8/10838
8A UG CS Ansal Corporale Suits, Ansal,Plaza,
it Seclor - 1, Vaishali, Ghaziabad — 201010
& Emall ; info@csnitesh.com
d for 8A UG CS Ansal Co&porate Suits, Ansal Plaza,
Sector - 1, Valshali, haziabad — 201010
~ |Emalr: loon. ppirp@gmail.com
ble | 8AUG CS Ansal Co rate Suits, Ansal Plaza,
__[ Sector - 1, Vaishalj, haziabad - 201010
e - : o
Nitesh Kumar Sinha

tlon Professlonal for Loon Land

Date : 09.12.2021
Place : Ghaziabad

Development Limited

Reg. No.: IBBIIPA-002/IP-N002 17-18/10
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* k Nitesh Kumar Sinha
Resolution Professional
and Development Limited
No: IBBI/-PA- 02/IP-N00280!2017-18/10838
M: 9871500827
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- Nitesh Kumar Sinha
Resolution Professional
Loon Land Development Limited
Regn No : IBBI/—IPA-OOZIIP-N0028012017-18/10838
M: 9871500827
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